WP(C). No. 322 of 2014

BEFORE
THE HON’BLE MR. JUSTICE UMA NATH SINGH,
CHIEF JUSTICE (ACTING)
THE HON’BLE MR. JUSTICE T NANDAKUMAR SINGH
THE HON’BLE MR. JUSTICE S.R.SEN

13-03-2015

Mr. S.Sen Gupta, learned GA, appears for the State

respondents.

As Hon’ble the Supreme Court has given certain directions,
it would be appropriate to await the compliance thereof. List the

matter on 10-04-2015.

JUDGE JUDGE CHIEF JUSTICE (ACTING)

S.Rynjah



PIL. No. 1 of 2014

BEFORE
THE HON’BLE MR. JUSTICE UMA NATH SINGH,
CHIEF JUSTICE (ACTING)
THE HON’BLE MR. JUSTICE T NANDAKUMAR SINGH
THE HON’BLE MR. JUSTICE S.R.SEN

13-03-2015

Mr. S.Thapa, learned Advocate, appears for petitioner.

Mr. ND Chullai, learned Sr. GA, assisted by Mr. S.Sen
Gupta, learned GA, represents respondent Nos. 1, 2 and 4.

Mr. SP Mahanta, learned Sr. Advocate, assisted by Ms. S.
Pde, registers his presence for respondent No.3.

Mr. VGK Kynta, learned Sr. Advocate, is for respondent Nos.
25 and 28.

Mr. N.Mozika, learned Advocate, has entered appearance for
respondent Nos. 6, 10, 14, 15, 17, 18 and 22.

Ms. PDB Baruah, learned Advocate, represents respondent
No.12.

Mr. S. Chakravarty, learned Advocate, is for respondent Nos.
7,8,11 and 19.

Mr. BK Das, learned Advocate, is present for respondent No.

Mr. MF Qureshi, learned Advocate, is the counsel for
respondent No. 5 and 13.

Mr. L.Lyngdoh, learned Advocate, appears for respondent No.
24.

Mr. B.Bhattacharjee, learned Advocate, has entered
appearance for respondent Nos. 23 and 26.

Learned counsel for the petitioner states that now the service
is complete. All the parties have entered appearance. Let the

parties complete the pleadings before the next date of hearing.

List on 10-04-2015.

JUDGE JUDGE CHIEF JUSTICE (ACTING)

S.Rynjah



